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(5) Gratuity- Bengfit- wes increased
from 15 months’ to 20 months’ terminal
Basic salary.

~(6) A4 city compensatory allowance
the rate of Rs. 10 p.m. was agreed to for

the employees working in specified cities.
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Penalty notices Against Union Ministers
under Income Tax or Wealth Tax Acts

34. SHRI SURAJ BHAN :
SHR1 BANSH NARAIN SINGH :
SHR1 J.B. SINGH :
SHRT KANWAR LAL GUPTA :

Will the Minister of FINANCE be
pleased 10 state :

(a) the names of the Union MinisterS
against whom penalty notice has been issued
under the Income-tax or Wealth-Tax ActS
during the last \wo years;

(b) the names of the Ministers on
whom penalty was imposed and the amount
of penalty imposed on each;

(c) the reply of each Minister against
whom the penalty notice has been issued;
and

(d) the names of the Ministers against
whom penalty was dropped and the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA) : (a) Out of 55 Union
Ministers, information has been received,
inrespect of 43 Ministers. Out of these





